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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 27.07.2022 (WEDNESDAY) 

     COURT-IV (VIRTUAL MODE) 

10:30 AM 
 

In the Court of Hon’ble Mr.  Justice Rakesh Kumar Jain, Member (Judicial), Hon’ble Mr. Kanthi Narahari, Member 

(Technical) and Hon’ble Dr. Alok Srivastava, Member (Technical) 
 

   For Admission (After Notice) 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 225 of 

2022 
 

Rajasthan State Industrial Development 

& Investment Corporation Ltd. (RIICO) 

Vs. 

Sandeep Kumar Bhatt  

Liquidator JL KNIT (India) Ltd. 

 

Milind Kumar Mohit Nandwani 

Sandeep Kr. Bhatt 

Kamal Tyagi 

 

   For Hearing 

2.  Comp. App. (AT) 

(Ins) No. 1129 of 

2019 
 

Genesis Club Ltd. 

Vs. 

Rohtas Projects Ltd. & Ors. 

 

Prashant Kumar Somya Jaitly-R2-R6 

Mukesh Gupta-IRP 

3.  Comp. App. (AT) 

(Ins) No. 143 of 

2020 

 

PNC Infratech Ltd. 

Vs. 

Deepak Maini & Anr. 
 

 

Abhishek Garg Abhishek Anand-R1 

Kunal Tandon-R2 

Sandeep Bajaj-R3 

4.  Comp. App. (AT) 

(Ins) No.  1075 of 

2021 

Govind Singh 

Vs. 

Naina Rajkumar Bansal & Anr. 

 

Sanjay Rathi Abhighya Kushwah 

Sunita Yadav-R1 

Gautam Singhal 

Mukesh C. Jain-R2 

 

   
 

Note: Cases shall be heard only in physical mode w.e.f. 1st August, 2022. 
 

 

 

 

 

 

 

 

 

 

 

 

 

 

  Copy to: - 

                                                                                                               By order of Hon’ble Chairperson 

1. Notice Board                       -sd/-  

2. Website: www.nclat.nic.in                                                                 Registrar       

http://www.nclat.nic.in/

